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SOUTHERN ZONE, CHENNAI 

Appeal No. 2 of 2025 (SZ) 
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7' rn response to the Hon'bre NGT order dated.30.07.2024. the proposar was
placed in the Z 44th Authority meeting for taking neceJ5ary action.
The Authority noted that the Hon'bre NGT has not accepted the rejection order
isrued to the Proposal even though the grounds for rejection are factual, scientific
and based on on_site conditions.

The Authority decided to forward the proposar to SEAC arong with the N6T
order dated.30. OZ.2024 for seeking remarks of the Committee.

8. ln view of the above, the proposal is placed in this 493d SEAC meeting.
During the meeting. the Committee noted that the proponent has given false
information in Form-r regarding the detairs of nearest habitation. Further, the detairs
of nearest habitation mentioned in the Form-r rubmitted with the EC proposar, in the
PPT presented during the 4oln SEAC meeting and in the affidavit submitted before the
Hon'ble NGT were different.

During the meeting' the proponent requested some more additionar time to revise the
Mining Pran to meet the concerns of the committee and to incorporate necesJary
mitigating measures in the EMp.

Hence, the Committee decided to defer the proposal.
Agenda No:493-15

(File No: g7ilno%)

Proposed Rough Stone Quarry rease over an extent of o.64.5ha of patta land in s.F.No.
140n 6' Urt2 0f Moorakkadu Vi,age, Mettur Taruk, sarem District, Tamir Nadu by
Thiru. M.P. Shanmugharaja - for Environmental Clearance.
(slA/TN/MlN/4164{f,nOB, Dated: 31.01.2023)
The proposar was praced in this 493.d meeting of SEAC herd on 30.0g.2024. The
details of the project furnished by the proponent are avairabre in the website
(parivesh. nic. in).

The SEAC noted the following:
l. The projeA proponen t, Thiru. M. p. Shanmugharaja has applied for

Environmental Clearance for the proposed Rough Stone qu
extent of O.64.5ha of patta land in 5.F.No. l4O/1 &.141/2 of M

ME
AIRMAN

a aJe over an

kadu Village,
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Mettur Taluk. Salem District, Tamil Nadu.

2. The proposed quarry/activity is covered under Category "82" of ltem 1(a)

"Mining Projects" of the Schedule to the EIA Notification, 2O06'

3. The precise area communication/lease is issued for the period of 5 Years. The

approved mining plan i5 for the period of 5 years & Production should not

exceed 26750m3 of Rough Stone. The Annual peak production 6105m3 of Rough

stone. The ultimate depth of mining is 'l6m B6L.

4. Earlier, the proposal was placed in 373'd 5EAC meeting held on 28'04'2023 '

Based on the Presentation and documents furnished by the project proponent'

SEAC noted that the proposed site is in an ecologically sensitive area. lt is

surrounded by the Palamali RF on three sides and the fourth side is very close to

Mettur dam. Therefore. SEAC decided not to necommend the ProPosal for the

grant of Environmental Clearance.

5. Subsequently, the proposal was placed in the 520'h Authority meeting held on

22-05.2023. The Authority decided to accept the decision made by SEAC and

communicate the SEAC minutes to the project proponent'

6. Rejection Letter was issued to the proponent vide Letter No' SEIAA-TN/

F.No.97 81 /2023 dated: 16.08.2023.

7. Subsequently, the proponent has filed an appeal petition in the Hon'ble National

Green Tribunal, Southern Zone, Chennai vide Appeal No' 45 of 2023 and the

Hon'bleNational6reenTribunal.southernZonehaspassedthefollowingorder

on 18.07 .2024.

"25. ln such circumstancet, it would be appropriate to set atide the order of

reiection dated 15.08.2O23 and remit the tame back to the 2nd

Respondent (flEAC - Tamit Nadu) to reconsider the tame and submit to

the lst Retpondent (tEtAA - Tamil Nadu) for necestary orders'

26.Accordingty,theimpugnedrejectionorderdated16.0S.2023i''eta'ide

andremittedbacktothefiEAC/fiE,AA_TamilNaduforreconsideration

after giving an oPPortunity of personal hearing to the appellant and for

passing fresh orden within a period of 4 (FouD weeks'"

MEMB E
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8' Based on the order dated rg.o7 -2024 palsed by the Hon'bre Nationar 6reen
Tribunal, Southern Zone, Chennai in Appeal No. 45 of 2023, the subject was
placed in the 742"d Authority meeting hetd on 29.O7 .2024 &. 3O.O7 .2024.
ln view of the above, the Authority after detailed deliberations decided to
forward the court direction to JEAC for further course of action and direction
and also the possibility for going for appeal before the Hon,ble High court of
Madras against the order of the Hon'bre Ncr (sz) since the Speciar Chief
Engineer, WRD, State Dam Safety Organisation, Chennai vide letter dated
26.04.2024 has forwarded the letter received from the Chief Engineer, r)URD,

Trichy Region' The Chief Engineer. wRD, Trichy Region vide retter dated
18.04.2024 has rtated the following:

"The Mettur Dam wat conttructed during the year 1g25-1g34 and it i, rocated
in Navapatty village of Mettur Taluk in Salem District. The proposal rough
ttone quarry is situated at S.F.No. t4o/t & t4t,/2 in Moolakkadu village of
Mettur Taluk in Salem District. The proposed euarryite is surrounded by
Palamarai reserve forest on three sides and the fourth tide it nearer to ttanrey
Retervoir water spread area. The aerial dittance between the proposed rough
ttone guarry tite and the water spread area is 1.25 km. The road distance
between Mettur Dam body walt and the propored quarryite i, 4.4O Km.
The aerial distance between Mettur Dam body wall and the propored quarry
site is 3.4O Km.

The proposed rough stone quarry site is 4.40 km to the Mettur Dam body
wall and 1,25 km to watercpread area, Due to the Mining activitier, the gO
years old dam may get affected ad also the inflow from palamalai reserue
foreJt to water tpread area may get deviated. Carrying out mining operation
near to Mettur Dam body walt, the integrity and stability of Mettur Dam may
not be ensured. Ako blasting in nearby quarry sites witt affect the readings
recorded in sebmograph and accelerograph fixed in the Dam body wall to
ttudy the seismic activity in the surroundingt of Mettur Dam. Hence, the
mning operation and other activitie, nearert to the Mettur m6not
advisable. "
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Accordingly, the subject was placed in the 493'd meeting of SEAC held on 30.08'2024

and the PP was present for the meeting and he was given a hearing.

Based on the Hon'ble NGT (SZ) Order, the Committee carefully reappraised the

proposal a5 noted in the earlier meeting of the committee. The proposed site is situated

in an ecologically critical area surrounded by Palamalai Reserve forest on three sides

and Mettur Dam on the fourth side. Further, SEIAA has since obtained a report from

the 6overnment of Tamilnadu, Water Resources Department (State Dam Safety

organisation, chepauk, chennai) on the implications of mining activity in the proposed

site. The luater Resources Department (State Dam Safety organisation, Chepauk,

chennai) vide letter dated 26.04.2024 & O2.O7.2024 has submitted a detailed report

to SEIAA. As per the WRD report "The Mettur Dam was conttructed during the year

tg25-1g34 and it it located in Navapatty village of Mettur Taluk in salem Dirtrict. The

proposed rough stone quarry it situated at s.F.No.|4O/l & l4l,t2 in Moolakkadu village

of Mettur Taluk in salem Dbtrict. The proposed Quarry site is surrounded by Palamalai

reterue forest on three sides and the fourth side is nearer to ttanley Reservoir water

tpread area. The aerial dirtance between the proposed rough rtone quarry site and the

water spread area is 1.25 km. The road dittance between Mettur Dam body wall and

the proposed quarry site is 4.4o Km. The aerial dittance between Mettur Dam body

wall and the proposed quarry site is 3.4O Km.

The proposed rough stone quarry tite is very nearer to the Mettur Dam body wall and

water spread area. Due to the Mining activities, the 9o years old dam may get affected

and also the inflow from Palamalai reserve forest to water spread area may get

deviated. Carrying out mining operation near to Mettur Dam body wall, the integrity

and nability of Mettur Dam may not be ensured. Also blaning in nearby quarry tites

witt affect the readings recorded in teitmograph and accelerograph fixed in the Dam

body watt to study the seismic activity in the surroundings of Mettur Dam. Hence, the

mining operation and other activities nearett to the Mettur Dam is not advisable."

ln view of the criticality of the proposed site of the mine and also in view of the report

submitted by the Government of Tamilnadu water Resources Department (State Dam

Safety Organisation, Chepauk, Chennai), the Committee decided that the earlier

recommendation made by the SEAC need not be revised' Further' the mittee noted

MEMB c IRMAN
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that in the 37 3'd sEAc meeting herd on 29.04.2023, the committee has recommended
Environmental Clearance (EC) to the project proponent, Thiru.M.Arumugam for the
proposed Rough Stone euarry mining project lease over an extent of l.5O.OHa
s' F'No' 13 7(Part), Moorakkadu Viflage, Mettur Taruk, sarem District, Tamirnadu vide
onrine Proposar No. J,A/TN/MrN/4r6501/202g dated: 3r.o1.2023 & Fire No.
9782/2023. The Committee decision was based on the following factorr:

i. The said mining site (EC recommended) was further far away from the site (EC
re.iected) in question by more than 500m.

However in view of the wRD report now received from the Government of ramirnadu
Water Resources Department (State Dam Safety Organisation, Chepauk, Chennai), the
SEAC recommends that the Authority may issue a show cause notice to the project
Proponent, Thiru.M.Arumugam EC holder for the Rough Stone quarry mining project
lease over an extent of 1.50.0Ha in 5. F.No.l3 7(part), Moolakkadu Village, Mettur
Taluk' Sarem District. Tamirnadu, as to why the Environmentar crearance issued shourd
not be cance'ed/revoked in view of the report of the wRD, after getting a report in
this regard from wRD as the report arready received is specific to the propoJed mining
activity covered in this Agenda.

Further, in order to guide the committee and Authority in taking decisions in simirar
situations' the Authority may request the Government of ramirnadu, water Resources
Department (State Dam Safety Organisation, Chepauk, Chennai) to study and submit a
comprehensive report indicating the Jafe buffer zones for a[ the major Dams in
Tamilnadu within which mining operations should be disallowed.
Agenda No:493-17

File No: C.No. 2t2Ot2O24

ws' SA,L Refractory company Limited has appried for Ec to the M.EF & cc for the
Magnesite & Dunite mining with production capacity of 26,43,936 MT'A ROM (which
includes lr507l rpA Magnesite and 67104 TpA Dunite) in the ML area of 622.69 Haof Ws. SA|L Refractory Company Limited located at Thathaiyanagarpatti,
Moongilpadi' Karuppur. Veflakkapatti, Maflamoopanpatti vi[age, omarur Taruk,
salem District, Tamir Nadu. Sarem District survey Report for Dunite to be approved by

M
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GOVERNMENT OF TAMILNADU  

WATER RESOURCES DEPARTMENT 

From 

Er.I.Selvapackiam, B.E., 

Special Chief Engineer, WRD,   

State Dam Safety Organisation, 

Chepauk, Chennai – 5. 

E-mail: tndamsafety@gmail.com 
 

To  

The Member Secretary, 

State Level Environment Impact 

Assessment Authority (SEIAA)- 

TamilNadu,  

3rd Floor, Panagal Maaligai, 

No.1, Jeenis Road, Saidapet, 

Chennai – 600 015. 
 

Lr.No.       M / F.3 / Dam Safety Act / SDSO / AE IV / 2024 dt. 26.04.2024 

Sir,  

Sub: TNWRD - State Dam Safety Organization – State Level Environment 

Impact Assessment Authority (SEIAA) – TN – Clarification regarding 

safety distance around the Mettur Dam for carrying out the mining 

activities – Details Requested by SEIAA – Reg. 

Ref: 1. Member Secretary, SEIAA, Chennai, Lr.No.SEIAA-

    TN/F.No.9781/Legal/2024 dated 05.03.2024 addressed to this office. 

2. T.O.Lr.No. M / F.3 / Dam Safety Act / SDSO / AE IV / 2023 dated    

     13.03.2024 addressed to the Chief Engineer, WRD, Trichy Region and 

     copy marked to the Member Secretary, SEIAA-TamilNadu.   

3. T.O.Lr.No. M / F.3 / Dam Safety Act / SDSO / AE IV / 2023 dated    

     15.04.2024 addressed to the Chief Engineer, WRD, Trichy Region.   

4. Chief Engineer, WRD, Trichy Region, Trichy, Letter No.117 EIC / AE-II / 

    F.38 (Mettur General) / 2024 / dated 18.04.2024 addressed to the 

    Director, GSI and copy marked to this office.  

******** 
 

In the reference letter 2nd and 3rd cited, the Chief Engineer, WRD, Trichy 

Region has been requested to furnish the detailed report on the clarification regarding 

safety distance around the Mettur Dam for carrying out the mining activities specifically 

indicating whether the Rough stone quarry affects the Mettur dam enclosing a copy of 

ref. 1st cited. 

In this regard, it is informed that, the Chief Engineer, WRD, Trichy Region is the 

Inspecting Officer for Mettur dam and also the Regional Chief Engineer for all the 

dams coming under his Territorial Jurisdiction. 
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The Chief Engineer, WRD, Trichy Region has addressed the Director, 

Engineering Geology Division, Geological Survey of India (GSI), Chennai and 

requested to provide valuable suggestions / recommendations regarding the safety 

distance around the boundary of Mettur dam for carrying out the mining operation and 

other activities in order to ensure the integrity and stability of Mettur dam vide 

reference 4th cited and a copy of the letter is enclosed herewith for favour of 

information.  

Encl.:- Copy of letter 4th cited. 

 

                                                                                        -Sd/-, 26.04.2024 
                                                                                      Special Chief Engineer, WRD, 
                                                                      State Dam Safety Organisation, Chennai. 
 
 

1. Copy submitted to the Chief Engineer, WRD, Operation and Maintenance and 

State Dam Safety Organization, Chepauk, Chennai –5 for favour of information. 

2. Copy submitted to the Chief Engineer, WRD, Trichy Region, Trichy for favour of 

information and further action. The Chief Engineer, Trichy Region is requested to 

send the Report to the Member Secretary, State Level Environment Impact 

Assessment Authority (SEIAA)-Tamilnadu, Chennai with a copy marked to this 

office.  

3. Copy to the Superintending Engineer, WRD, Upper Cauvery Basin Circle, Salem 

for necessary action.  

4. Copy to the Executive Engineer, WRD, Mettur Dam Division, Mettur for necessary 

follow-up action. 
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